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antlnatlooal activities of a certain communal 
dany operatlnl In tbe State ; 

(b> whetber tbls commuoal party bill 
particularly coocentrated Its activities alonl 
tbe bordcr areas of West Bengal ; 

(cl 'wbether this communal party Is 
maintaining link with slmUar parties In 
West Bengal and harbourlnl Pakistani agen· 
ts from East Pdklstan operating in the 
·State: 

(d) whether the Joint Secretary of the 
P"Uce Department did not take any cognl· 
zance of the report of the D,I,G., Intelllgen· 
nce Bureau; 

(e) whether this Joint Secretary of the 
Home Department had Issued a circular, 
without proper authority, in regard to 
"secrlfice of cow" on Id day and whether 
the said circular led to communal riots In 
Murshldabad District; and 

(f) if so, the steps taken by Government 
In this matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOMB AFFAIRS (SHRI 
K.S. RAMASWAMY); (a> to (fl. Facts 
are being ascertained from the state govern· 

ment. 

Aanibilatlon of Jotecla .. by N_xaUteS 

9844. SHRI D. N. PATODIA ; Will 
the Minister of HOMB AFFAIRS be pica. 
sed to stale : 

(a) whether Government's attention has 
been drawn to the news report appearlns tn 
'Deshabrall' that six persons including some 
10ledaa were claimed to have been anhlbl. 
lated by tbe Naxalltes In various parts of 
Weat ~ l durlnl April, 1970; 

(b) If so, tbo detail. of each annlhUa-

Uon; and 

(c) whetber tbe culprits could be appre-
boodod and, If so, tbolr number and party 
affiliation, jf any 7 

THB DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): (a) to (cl.· Facti 
are being ascretalnod, 

Reaction of Punjab Government to"anls 
Setting up of a Bouodary Commls.lon 

9845. SHRI D. N. PATODIA : 
SHRI Y ASHPAL SINGH: 
SHRI R. K. BIRLA : 
SHRI GURCHARAN SINGH; 
SHRIB,K.DAS 

CHOWDHURY: 

Will the Minister of HOMB AFFAIRS 
be pleased to state : 

(a) whether the Government of Punjab 
have not agreod to co·operate with the 
seiling up of a boundary t"Ommlsslon; 

(b) whet:.or the Centro has taken nolo 
of thlr reac lion; and 

(c) whether Ihe Centre would postpone 
their decision regarding F.u:llka as a relult 
or tho above reaction? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA): (al No 
such commuDlca.lon has been received from 
the Government of Punjab. 

( b) Docs not arise. 

(c) Government have already anDounced 
their decision on Punjab disputes, which 
also covers trans'er of a part or Fazllka 
Tebsll to Haryana. 

Naxallte Activities In DeIbl V.lvonlt, 

9846. SHRI D. N, PATODIA I Will 
tbe Minister of HOMB AFFAIRS be plelll-
ed to state, 

(a) whether It I. a fact that some Mom· 
ben of Parliament bave drawn G()vernment's 
attenllon to tbe Increaslnl Nilllalite acti-
vities In tbe Unlvenity campus of tbe Deihl 
University; 

(bl if 10, tbe dotalls of lucb activities 
tblt hIVe to G"VC,"a:CDt" DOlice ; aad 




